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[Dr. Nagen Saikia]
people were killed and all those
were non-Bodos. It, is for the infor-
mation of the House that the Aruna-
chal Pradesh Chief Minister, Who
‘briefed newsmen that 100 people
were killed and 60,000 people
had fled away to Arunachal Pradesh,
ha, denied this. Now he has said
that only 3 dead bodies could be re-
covered from the dense forests of
Arunachal Pradesh. All these fabri-
cated and false stories were given by
the Chief Minister of Arunachal Pra-
desh himself to malign the Assam
Government and to fan communal
feelings in Assam and to destabilise
the Government of Assam. Therefore,
I Want to know from the Government,
through you, sir, when the Home
Minister Is coming: with facts to the
House so that we can get some clari-
fications from him in this regard.

SHRI KAMAI"NDU BHATTA-
CHARIJEE (Assam): The Chief Minis-
ter of Arunachal Pradesh should not
generate communalism—it is already
there.

DR. NAGEN SAIKIA: On th, facts
that we have got, the Chief Minister
of Arunachal Pradesh should be cen-
sured. -

|

SHRI CHATURANAN MISHRA
(Bihar): Three dead bodies are there.
Unless 97 more are there, how can
he make a statement?
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THE  VICE-CHAIRMAN  (SHRI
MIRZA IRSHADBAIG): It was per-
mitted by the hon. Chairman. Sir,
Mr. Ansari."

Problems being faced by Handloom
weavers
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SHRI RAOOF VALIULLAH: (Guj-
rat): Sir, kindly restore order in the
House. Ask them to leave the House
or sit. in their seats. Mr. Dipen Ghosh
is such a senior Member.

3.00 P.M.
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Need for speedy measures to improve

the lot of Scheduled Castes and Sche-
duled Tribes
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THE VICE-CHAIRMAN (SHRI MI-
RZA 1RSHADBAIG): Mr. J. S. .Raju.
This is hon. Member's maiden speech.

SHRI J. S. RAJU (Tamil Nadu):
Mr. Vice-Chairman, Sir, at the outset,
I would like to thank you for giving
me this opportunity to make my
maiden speech.

At this momentous mpenent, I
thank my beloved leader, Dr. Kalai-
nar for elevating me to this status.

It is a well-known fact that the
founder Jeade, of the D.M.K., Arig-
nar Anna, adorned this House from
1962 to 1967, till he was called upon
to take,the reigns of the Government,
of Tamil Nadu and it will be redundant
to enumerate the services, rendered
by our great leader.

In his maiden speech, he pleaded for
the poorest of the poor, the homeless
and .the totally uncared for human
beings. He also stated that it was
his- mission to extricate these down
trodden masses from the miseries, and
it is my bounden duty to mentioift
that my leader, Dr. Kalaignar, has
sent me to this august body to con-
tinue the task.



